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PAPER LAID ON THE TABLE

THE CoTTOoN TEXTILES (CONTROL
SECOND AMENDMENT ORDER, 1968
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THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI MOHD.
SHAFI OURESHI): Sir, 1

to the committee on public
accounts
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beg to lay on the Table, under sub-section (6)
of section of 3 of the Essential Commodities
Act, 1955, a copy of the Ministry of Commerce
Notification S. O. No. 2463 (in English), dated
the 2nd July, 1968, publishing the Cotton
Textiles (Contiol) Second Amendment Order,
1968. [Placed in Library See No. LT-1742/68.]

PRESENTATION OF THE
FIFTHREPORT OF THE
COMMITTEE ON SUBORDINATE
LEGISLATION
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MOTION RE- APPOINTMENT OF A
MEMBER OF RAJYA SABHA TO THE
JOINT COMMITTEE OF THE HOUSES

ONTHE LOKPAL AND
LOKAYUKTAS BILL, 1968

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI K.
S. RAMASWAMY): Sir, I beg to move the
following Motion

"That this House concurs in the re-
commendation of the Lok Sabha that the
Rajya Sabha do appoint a member of the
Rajya Sabha to the Joint Committee of the
Houses on the Bill to make provision for the
appointment and functions of certain
authorities for the investigatoins of
administrative action taken by or on behalf of
the Government or certain public authorities
in certain cases and for matters connected
therewith, in the vacancy caused by the death
of Shri Harish Chandra Mathur, and resolves
that Shri Ram Niwas Mirdha, Member of the
Rajya Sabha, be appointed to the said Joint
Committee."

The question was put and the motion was
adopted.

RESULT OF ELECTIONTO THE
COMMITTEE ON PUBLIC ACCOUNTS

MR. CHAIRMAN Shri G. H. Vali-
mohmed Momin being the only candidate
nominated for election to the Committee on
Public Accounts, he is declared duly elected to
be a member of the said Committee.



